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I t , Abolition o f efficiency bars 
and promotion by seniority 
in  tbe next two higher 
grades above the initial 
grade.

It. The Permanent Negotiating 
Machinery.

12. Issues before the Tribunal of 
Shri Justice Saran.

IS. Filling up of vacancies.
14. Station Masters.

(c) The record of discussions is 
being finalised in consultation with 
the All India Railwaymen's Federa­
tion.

Electricity In States
1196. Shri Blbhuti MJshra: Will the 

Minister of Irrigation and Power be
pleased to state:

(a) the kilowattage of electricity 
produced in all States under the First 
and Second Five Year Plans till 31st 
July, 1958;

(b) what portion of the total out­
put in each State has been utilised 
for Industrial and Agricultural pur­
poses with increase of production; 
and

(c) to what extent people are 
being benefited by that?

The Deputy Minister of Irrigation 
and Power (Shri Hathl): (a) Two
statements, 1 and 11, showing units 
of electricity produced in all States 
and Centrally Administered areas, 
under the First Five Year Plan 
(1951-56) and the Second Five Year 
Plan (1956 till the 31st July, 1958), 
are attached. [See Appendix III, 
annexure No. 79}.

(b ) Two statements, III and IV, 
showing the quantity in Kilowatt 
Hours sold for industrial and agricul­
tural purposes by public electric 
utilities in the various States and 
Centrally Administered areas during 
the periods ia5l-58 and 1956 to 31st 
Jlriy, 1958, are attacked. [See Ap­
pendix m, annexure 79].

Information regarding incxaaae in 
industrial and agricultural produc­
tion is not available.

(c) A  statement V is attached 
[See Appendix Hi, annexure No. 791.
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Compensation tor Acquisition o f Land 
for Bhakra Dam 

1149. Shri Daljit Singh: Will the
Minister of Irrigation and Power be 
pleased to state:

(a ) whether it is a fact that com­

pensation has not yet been paid to 
the land owners whose land had been 
acquired for the Bhakra Dam; and

(b) i f  so, the reasons therefor?

The Deputy Minister o f IrrigattMt 
and Power (Shri Hathi): (a) No.
Out of the total compensation payable 
amounting tu about Rs 167 lakhs, 
compensation amounting to about 
Rs 67 lakhs has been paid by the end 
of March, 1958, either m cash or in 
the shape of land

(b) Reasons for the non-payment 
so far of the remaining amount, t e , 
about Rs 100 lakhs, are —

(I) the compensation in many 
cases is disputed and can be 
paid only after final decision 
by competent court, and

( II) m some cases, the payments 
are withheld for want of 
sanction of mutations entered

, in revenue records as a result 
of inheritance and other trans­
actions

Cholera and Smallpox
1110 Shri Daljit Singh: Will the

Minister of Health be pleased to state 
the total number of deaths due to 
Cholera and Smal-pox epidemics in 
Punjab State during the current year 
upto 31st July, 1958’

The Minister of Health (Shri 
Karmarkar): The requisite informa­
tion is given below —

Deaths
(1) Cholera 1

( 2 ) Smallpox 249
Rural Water Supply Schemes in 

Himachal Pradesh

1111. Shri Daljit Singh: Will the 
Minister of Health be pleased to state:

(a) whether the amount allotted to 
Himachal Pradesh for implementing 
the rural water supply scheme has 
been utilised during the First and 
Second Five Year Plans; and




